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ST 3T SAFEE ST 3T UHT AT 0 Gars 6 TATq T UHT ST = 2 % T, Ti Fis &f, SE g8

STTEERTY STAeTd T, AR G0 AT AT SATTAT T ATATT L THIT T SAALATT T T |

I sAferfea &t &meT 3 it IT-4TRT (2) F TfT werwy wrferTe grer AT A wre oft srer sty

T |

TH SATAAAT 6 AN AT ATAT I o L@ AT AT A TeH TTIEHT 6 I HIATAT § 3T
2 3T 3T Raas =Atnat g Adreror o ST g+t g |

ALIAT

AT T39T 5T o UE forel § NH216 T= & .71, 71.000 # .41, 83.700 = forw s7siay st ST ATt
HEAAT TR T AAAT HLAAT Al d S T "erd faawor

TS T ATH: AT T ot %7 91 TE

ajﬁiﬁ A §&AT YA FTTRR || R AT TFT | T F7 S S REIRER T

TeaT (AT THTE) (FFIT)

1 2 3 4 5 6

ATAH HT A1H: o<
T T qATH: I
1 1058 GECAR] e 583 (T wiev) 0.0583
2 1066 RELl SE] 5470 (3 Hiev) 0.547
3 181 IGEl iR 171 (T Hiex) 0.0171
4 182 GECAR] e 2092 (7 Hiew) 0.2092
5 183 TR a2 3905 (=t wiew) 0.3905
6 184 BELl SE] 5914 (7 Hiev) 0.5914
7 185 RELl T 14304 (= Hie2) 1.4304
8 186 TR a2 3668 (7 wiev) 0.3668
9 188 REl SR 536 (3T HieT) 0.0536
10 190 IGEl iR 14627 (a1 Hiex) 1.4627
11 191 IGEll T 11930 (3T H1ew) 1.193
12 195 LA qeT 270 (337 Hie) 0.027
13 196 AT eT 1122 (T Hiex) 0.1122
14 216 IGEl iR 789 (7 Hie) 0.0789
15 231 RELl SRl 2194 (7 Hiew) 0.2194
16 234 IGEl iR 2323 (T Hiex) 0.2323
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17 236 iR 429 (T Hiex) 0.0429
18 237 T 1647 (337 Hiev) 0.1647
19 238 LS 2440 (3 Hiex) 0.244
20 239 SR} 1727 (3 H1aw) 0.1727
21 240 T 2754 (a1 Hiew) 0.2754
22 241 S 3101 (337 HTe) 0.3101
23 242 T 3274 (T i) 0.3274
24 243 iR 485 (T Hiex) 0.0485
25 244 SE] 2767 (3 Hiev) 0.2767
26 245 SE] 652 (T Hiev) 0.0652
27 349 AT 97 (3 H1ev) 0.0097
28 350 e 1455 (T fiev) 0.1455
29 351 ELUS 202 (7 H1ew) 0.0202
30 352 EE 37 (7 Hiew) 0.0037
31 353 e 391 (T fiev) 0.0391
32 354 a2 373 (a1 H1e) 0.0373
33 361 EE 1019 (T fiex) 0.1019
34 362 EE 3097 (=t wiew) 0.3097
35 363 EE 3029 (a7 Hiew) 0.3029
36 364 EE 3674 (7 Hiev) 0.3674
37 365 [ 1078 (3 H1ax) 0.1078
38 371 I 3242 (347 Hie) 0.3242
39 372 EE 3081 (7 wiew) 0.3081
40 373 EE 2938 (7 Hi=v) 0.2938
41 374 I 527 (31 Hie) 0.0527
42 381 ELA 701 (337 Hiew) 0.0701
43 382 EE 4082 (7 Hiew) 0.4082
44 383 EE 822 (7 H1aw) 0.0822
45 394 EE 2048 (7 Hi=v) 0.2048
46 808 EE 3392 (= #iew) 0.3392
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47 809 IREl EE 2786 (3 Hi=v) 0.2786
48 818 fsft EE 4891 (77 Hi=x) 0.4891
49 820 fsft EE 2768 (7 Hiev) 0.2768
50 822 fasft SR} 1028 (7 H1aw) 0.1028
51 823 fsft EE 1394 (7 Hiaw) 0.1394
52 825 At I 967 (at Hiex) 0.0967
53 829 fsft EE 178 (7 wfiev) 0.0178
54 830 IGEl ELA 2957 (T Hiex) 0.2957
55 831 fasft EE 250 (7 Hiew) 0.025
56 832 BREl EE 2381 (7 Hi=x) 0.2381
57 833 st EE 512 (a7 H1ex) 0.0512
58 834 IGEl EES 490 (T HT2X) 0.049
59 835 BREl EE 2436 (7 =) 0.2436
60 837 fasft EE 2537 (7 Hi=x) 0.2537
61 838 fasft EE 1946 (a7 H1ax) 0.1946
62 839 [RELl EE 1269 (7 Hiax) 0.1269
63 865 fasft T 1211 (3 Hiaw) 0.1211
64 867 IGEl iR 3077 (337 HTew) 0.3077
65 868 fasft EE 2198 (7 Hi=v) 0.2198
66 869 fasft EE 1005 (a7 HYaw) 0.1005
67 870 REl EE 1637 (a1 H1ax) 0.1637
68 871 st EE 4096 (7 Hiev) 0.4096
69 888 IBELl T 7705 (a1 i) 0.7705
70 889 IGEl iR 4132 (T HieX) 0.4132
71 890 qCHRT Sl 593 (a7 HieT) 0.0593
72 893 IGEl iR 2478 (I Hiex) 0.2478
73 894 [REl SR 2205 (7 Hi=v) 0.2205
74 897 fasft T 1260 (7 H1aw) 0.126
75 907 IGEl iR 1947 (T Hiex) 0.1947
76 908 [REl SR 829 (7 Hiex) 0.0829
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77 909 iR 3787 (317 Hiew) 0.3787
78 911 SIR] 22 (a7 i) 0.0022
AT T ATH: ATa<H

79 114 EID 2884 (1 Hiex) 0.2884
80 115 T 4972 (31 HieX) 0.4972
81 120 iR 2 (3 Hiew) 0.0002
82 122 SIR] 13021 (37 =) 1.3021
83 123 SEal 958 (=t Hiex) 0.0958
84 124 T 16654 (T Hie) 1.6654
85 147 T 7818 (a7 Hiex) 0.7818
86 148 T 8859 (T Hiex) 0.8859
87 19 T 4054 (T Hiev) 0.4054
88 285 T 4119 (T H2) 0.4119
89 286 EIDY 146 (= Hie) 0.0146
90 288 T 580 (T H1e) 0.058
91 289 T 564 (I71 =) 0.0564
92 360 T 4336 (T Hi=9) 0.4336
93 361 EEd 3032 (=t Hiex) 0.3032
94 362 T 2265 (3T HieX) 0.2265
95 363 T 2242 (71 Hie) 0.2242
96 44 e 2990 (= Hiex) 0.299
97 45 e 3307 (=t Hiex) 0.3307
98 46 e 3374 (=t Hiex) 0.3374
99 47 e 3587 (at Hiex) 0.3587
100 48 e 5670 (a1 Hiex) 0.567
101 50 SR] 870 (71 Hi=x) 0.087
102 51 T 15726 (3T Hie) 1.5726
103 52 SIR] 5990 (=T Hiex) 0.599
104 80 T 6729 (=T Hiex) 0.6729
105 81 T 3052 (=t Hiex) 0.3052
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106 85 IREl SR 13206 (3 Hi=v) 1.3206
107 86 TR ELUS 298 (7 H1aw) 0.0298
108 87 fsft SR 1833 (a1 Hiex) 0.1833
109 88 TR SED 138 (7t wfiev) 0.0138
110 89 TR SED 751 (3 Hiew) 0.0751
111 90 IGEl T 6554 (a1 H1eX) 0.6554
112 91 TR [ 1352 (7 Hiaw) 0.1352
T T ATH: FTACAEH

113 101 TR ;ﬁjr i 4274 (77 Hi=x) 0.4274
114 102 fasft T 107 (7t wfiev) 0.0107
115 30 BREl T 216 (a7 H1ew) 0.0216
116 31 LT ae 4649 (7 Hi2X) 0.4649
117 43 TR T 5320 (7t wfiev) 0.532
118 44 IGEl iR 1887 (T Hiex) 0.1887
119 45 GECAR] SED) 199 (a7 Hiev) 0.0199
120 46 TR SEDI 278 (a7 Hiaw) 0.0278
121 47 IGEl iR 1360 (T Hiex) 0.136
122 49 fasft T 1266 (a4 H1aw) 0.1266
123 54 fasft T 2640 (7 =) 0.264
124 55 TR T TS 4080 (7 Hiew) 0.408
125 56 RELl farersT |z 233 (7 Hiew) 0.0233
126 57 GECARA] AR 66 (35T Miex) 0.0066
127 58 EEl iR 761 (337 Hie) 0.0761
128 72 IGELl T 290 (F i) 0.029
129 73 REl SR 200 (3 Hiew) 0.02
130 74 TCHRT =T 2033 (a3t Hiax) 0.2033
UEEIEIEAEIE

131 127 At iR 1763 (T Hiex) 0.1763
132 128 fasft T 759 (3 H1aw) 0.0759
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133 131 Sip] 3 (=t Hizx) 0.0003
Fa-faeae
134 132 e 6036 (a1 H1eX) 0.6036
Fa-faeqe
135 133 e 4970 (T Hiex) 0.497
Fa-faeqe
136 134 e 3177 (377 Hie) 0.3177
Fa-faeae
137 135 e 3747 (377 Hie) 0.3747
138 153 iR 1536 (3T Hiew) 0.1536
139 154 SED) 72 (T Hiew) 0.0072
140 156 T 130 (a3 HTew) 0.013
141 166 T 1903 (33T HTew) 0.1903
142 25 T 485 (T Hiex) 0.0485
143 27 T 3529 (T Hiew) 0.3529
144 28 iR 3524 (337 HTeX) 0.3524
145 29 I 2294 (a1 Hiex) 0.2294
146 30 S 1492 (a7 HIew) 0.1492
147 31 S 472 (7 Hiex) 0.0472
148 38 iR 546 (a1 Hiex) 0.0546
149 39 SiR] 227 (= fiex) 0.0227
150 41 S 3689 (T Hiew) 0.3689
151 42 SR 2746 (7 Hiex) 0.2746
152 44 SiEq 380 (F H1e) 0.038
153 46 S 648 (3 Hiex) 0.0648
154 47 T 6155 (a1 H1e7) 0.6155
155 48 SR 1569 (3T Hiex) 0.1569
156 49 SR 816 (3 Hiex) 0.0816
157 52 SlED] 190 (a3 HTew) 0.019
Fe-faege
158 61 e 1803 (3T HTew) 0.1803
159 62 Sip] 2889 (at Hiex) 0.2889
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160 63 TR K 3677 (aF Hiew) 0.3677
161 64 AT ?; 3 6048 (T Hiew) 0.6048
162 65 IGELl T 457 (T H2X) 0.0457
163 67 sy Sip] 596 (=t Hiex) 0.0596
164 68 GREARA] AT 58 (a7 HieX) 0.0058

Total 44.1609

[T. H. MORTH/PIU/MTM/NH-216H/PMC/3A]

ag FHHET, ATaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 22nd April, 2026

S.0. 2047(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required
for building(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation
of National Highway 216H in the stretch of land from Km. 71.000 to Km. 83.700 (Nuzvid - Digavalli) in the district
of Eluru in the state of ANDHRA PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Joint Collector, Eluru in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling National Highway 216H in the stretch of
land from Km. 71.000 to Km. 83.700 in the district of Eluru in the state of ANDHRA PRADESH

|State: ANDHRA PRADESH ||District: Eluru |
SIL. No. ||Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

Lt | 2 [ T | R 5 | 6

|Village: Nuzvid
|1 ||1058 ||Government ||R0ad || 583 (Square Meter )|| 0.0583

|
|Taluk: Nuzvid |
|
|
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HILT =T TSI AT

2 1066 ||Private ||dry || 5470 (Square Meter )|| 0.547|
3 181 ||Private ||dry | 171 (Square Meter )| 0.0171]
|4 ”182 ||Government ||road ” 2092 (Square Meter )|| 0.2092|
|5 ”183 ||Government ||road ” 3905 (Square Meter )|| 0.3905|
l6 ||184 ||Private ||dry || 5914 (Square Meter )|| 0.5914]
17 |l185 ||Private ||dry |[14304 (Square Meter )|| 1.4304|
|8 ”186 ||Government ||road ” 3668 (Square Meter )|| 0.3668|
|9 ||188 ||Private ||dry || 536 (Square Meter )|| 0.0536|
10 [190 ||Private ||dry |[14627 (Square Meter )|| 1.4627]
11 191 ||Private ||dry |[11930 (Square Meter )|| 1.193]
|12 ||195 ||Government ||punta || 270 (Square Meter )|| 0.027|
|13 ||196 ||Government ||punta || 1122 (Square Meter )|| 0.1 122|
14 216 ||Private ||dry || 789 (Square Meter )|| 0.0789)
15 231 ||Private |ldry || 2194 (Square Meter )| 0.2194]
16 234 ||Private ||dry || 2323 (Square Meter )| 0.2323]
17 1236 ||Private ||dry || 429 (Square Meter )|| 0.0429)
18 237 ||Private |ldry || 1647 (Square Meter )| 0.1647]
|19 ||238 ||Government ||r0ad || 2440 (Square Meter )|| 0.244|
120 1239 ||Private ||dry || 1727 (Square Meter )|| 0.1727
|21 ||24O ||Government ||road || 2754 (Square Meter )|| 0.2754|
|22 ||241 ||Government ||r0ad || 3101 (Square Meter )|| 0.3 101|
|23 ||242 ||Government ||r0ad || 3274 (Square Meter )|| 0.3274|
24 243 ||Private |ldry | 485 (Square Meter )| 0.0485]
25 244 ||Private ||dry || 2767 (Square Meter )| 0.2767|
126 |l245 ||Private ||dry | 652 (Square Meter )|| 0.0652]
|27 ||349 ||Government ||Vagu || 97 (Square Meter )|| 0.0097|
|28 ||350 ||Government ||r0ad || 1455 (Square Meter )|| 0. 1455|
|29 ||351 ||Government ||vagu || 202 (Square Meter )|| 0.0202|
130 352 ||Private ||wet | 37 (Square Meter )| 0.0037]
|31 ||353 ||Government ||road || 391 (Square Meter )|| 0.0391|
|32 ||354 ||Government ||road || 373 (Square Meter )|| 0.0373|
133 361 ||Private [[wet |[ 1019 (Square Meter )|| 0.1019|
34 362 ||Private |[wet || 3097 (Square Meter )| 0.3097|
135 363 ||Private ||wet || 3029 (Square Meter )| 0.3029)
36 ||364 ||Private [[wet || 3674 (Square Meter )|| 0.3674]
|37 ||365 ||Government ||vagu || 1078 (Square Meter )|| 0. 1078|
138 371 ||Private ||wet || 3242 (Square Meter )| 0.3242]
[39 372 ||Private [[wet |[ 3081 (Square Meter )|| 0.3081]|
l40 373 ||Private |[wet || 2938 (Square Meter )| 0.2938)
l41 374 ||Private [lwet | 527 (Square Meter )|| 0.0527
42 381 ||Private [lwet | 701 (Square Meter )|| 0.0701]
43 382 ||Private [|lwet || 4082 (Square Meter )|| 0.4082]
|44 383 ||Private [lwet || 822 (Square Meter )|| 0.0822]
l45 394 ||Private [lwet || 2048 (Square Meter )|| 0.2048]
l46 ||808 ||Private [|lwet || 3392 (Square Meter )|| 0.3392
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47 |[809 ||Private ||wet || 2786 (Square Meter )|| 0.2786|
l48 818 ||Private [lwet || 4891 (Square Meter )|| 0.4891]
49 |[820 ||Private ||wet || 2768 (Square Meter )|| 0.2768|
150 ||822 ||Private ||dry || 1028 (Square Meter )|| 0.1028|
51 823 ||Private [lwet || 1394 (Square Meter )|| 0.1394|
|52 ”825 ||Private ||wet ” 967 (Square Meter )|| 0.0967|
53 1829 ||Private ||wet || 178 (Square Meter )|| 0.0178|
|54 ||83O ||Private ||Wet || 2957 (Square Meter )|| 0.2957|
|55 ||831 ||Private ||wet [ 250 (Square Meter )|| 0.025]
56 832 ||Private ||wet || 2381 (Square Meter )|| 0.2381|
|57 1833 ||Private [lwet || 512 (Square Meter )|| 0.0512]
|58 ||834 ||Private ||wet | 490 (Square Meter )| 0.049|
59 835 ||Private [lwet || 2436 (Square Meter )|| 0.2436)
60 ||837 ||Private [[wet || 2537 (Square Meter )| 0.2537]
l61 838 ||Private ||wet || 1946 (Square Meter )| 0.1946|
62 11839 ||Private [lwet || 1269 (Square Meter )|| 0.1269)
63 ||865 ||Private |ldry || 1211 (Square Meter )| 0.1211]
64 ||867 ||Private ||dry || 3077 (Square Meter )| 0.3077]
l65 ||368 ||Private [lwet || 2198 (Square Meter )|| 0.2198]
l66 |l869 ||Private [[wet || 1005 (Square Meter )| 0.1005]
l67 870 ||Private ||wet || 1637 (Square Meter )| 0.1637]
l68 871 ||Private [lwet || 4096 (Square Meter )|| 0.4096)
|69 ||888 ||Private ||dry || 7705 (Square Meter )|| 0.7705|
[70 ||889 ||Private ||dry || 4132 (Square Meter )| 0.4132]
|71 ||89O ||Government ||d0nka || 593 (Square Meter )|| 0.0593|
[72 ||893 ||Private |ldry || 2478 (Square Meter )| 0.2478|
73 ||894 ||Private ||dry || 2205 (Square Meter )| 0.2205]
|74 897 ||Private ||dry || 1260 (Square Meter )|| 0.126]
75 |lo07 ||Private |ldry || 1947 (Square Meter )| 0.1947]
76 ||908 ||Private |ldry | 829 (Square Meter )| 0.0829|
177 909 ||Private ||dry || 3787 (Square Meter )| 0.3787]
78 llo11 ||Private |ldry || 22 (Square Meter )|| 0.0022]
|Village: Annavaram |
|79 ||l 14 ||Government ||vagu || 2884 (Square Meter )|| 0.2884|
80 115 ||Private |ldry |[ 4972 (Square Meter )|| 0.4972]
|81 ||120 ||Private ||dry || 2 (Square Meter )|| 0.0002|
82 122 ||Private ||dry ||13021 (Square Meter )| 1.3021]
|83 ||123 ||Governmer1t ||donka || 958 (Square Meter )|| 0.0958|
|84 124 ||Private |ldry |[16654 (Square Meter )| 1.6654]
185 147 ||Private ||dry || 7818 (Square Meter )| 0.7818|
86 ||148 ||Private ||dry || 8859 (Square Meter )|| 0.8859)
|87 ||19 ||Government ||road || 4054 (Square Meter )|| 0.4054|
88 285 ||Private ||dry || 4119 (Square Meter )|| 0.4119)
|89 ||286 ||Government ||vagu || 146 (Square Meter )|| 0.0146|
90 288 ||Private ||dry || 580 (Square Meter )|| 0.058]
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91 1289 ||Private ||dry || 564 (Square Meter )|| 0.0564]
|92 ||36O ||Private ||dry || 4336 (Square Meter )|| 0.4336|
|93 ”361 ||Government ||tank ” 3032 (Square Meter )|| 0.3032|
94 362 ||Private ||dry || 2265 (Square Meter )|| 0.2265|
195 363 ||Private ||dry || 2242 (Square Meter )| 0.2242]
|96 ”44 ||Government ||road ” 2990 (Square Meter )|| 0.299|
|97 ”45 ||Government ||road ” 3307 (Square Meter )|| 0.3307|
|98 ||46 ||Government ||road || 3374 (Square Meter )|| 0.3374|
|99 ”47 ||Government ||road ” 3587 (Square Meter )|| 0.3587|
|100 ”48 ||Government ||road ” 5670 (Square Meter )|| 0.567|
|101 ||50 ||Private ||dry || 870 (Square Meter )|| 0.087|
[102 |l51 ||Private ||dry |[15726 (Square Meter )| 1.5726|
103 |52 ||Private ||dry || 5990 (Square Meter )|| 0.599)
[104 80 ||Private |ldry || 6729 (Square Meter )| 0.6729)
[105 |l81 ||Private ||dry || 3052 (Square Meter )| 0.3052]
l106 |I85 ||Private ||dry |[13206 (Square Meter )|| 1.3206|
[107 |86 ||Government  |[vagu | 298 (Square Meter )| 0.0298|
[108 |87 ||Private ||dry || 1833 (Square Meter )| 0.1833]
|109 ||88 ||Government ||d0nka || 138 (Square Meter )|| 0.0138|
|1 10 ||89 ||Government ||donka || 751 (Square Meter )|| 0.0751|
[111 |90 ||Private ||dry || 6554 (Square Meter )| 0.6554]
|1 12 ||91 ||Government ||vagu || 1352 (Square Meter )|| 0. 1352|
|Village: Hanumantunigudem |
113 101 Government Iﬁgzzl Fund 4274 (Square Meter ) 0.4274
114 102 ||Private ||Dry | 107 (Square Meter )|| 0.0107
|1 15 ||3O ||Private ||Dry || 216 (Square Meter )|| 0.0216|
|1 16 ||31 ||Government ||Road || 4649 (Square Meter )|| 0.4649|
|1 17 ||43 ||Government ||Rasta || 5320 (Square Meter )|| 0.532|
118 |l44 ||Private ||IDry || 1887 (Square Meter )| 0.1887]
|1 19 ||45 ||Government ||D0nka || 199 (Square Meter )|| 0.0199|
|120 ||46 ||Governmer1t ||Donka || 278 (Square Meter )|| 0.0278|
[121 ll47 ||Private ||IDry |[ 1360 (Square Meter )|| 0.136]
[122 |49 ||Private ||[Dry || 1266 (Square Meter )| 0.1266|
[123 ||54 ||Private |[Dry || 2640 (Square Meter )|| 0.264|
|124 ||55 ||Governmer1t ||LF Road || 4080 (Square Meter )|| 0.408|
|125 ||56 ||Private ||vi11age site || 233 (Square Meter )|| 0.0233|
|126 ||57 ||Governmer1t ||Vagu || 66 (Square Meter )|| 0.0066|
|127 ||58 ||Private ||Dry || 761 (Square Meter )|| 0.0761|
128 |72 ||Private ||[Dry | 290 (Square Meter )| 0.029|
[129 73 ||Private |[Dry | 200 (Square Meter )|| 0.02]
|130 ||74 ||Government ||Rasta || 2033 (Square Meter )|| 0.2033|
|Village: Digavalli |
|131 ||127 ||Private ||Dry || 1763 (Square Meter )|| 0.1763|
132 128 ||Private |[Dry | 759 (Square Meter )|| 0.0759)
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1133 131 ||Private ||IDry || 3 (Square Meter )|| 0.0003|
134 132 Government ?i?iir;u Road 6036 (Square Meter ) 0.6036
135 133 Government ?frii?lrr_u Road 4970 (Square Meter ) 0.497
136 134 Government ?i?iir;u Road 3177 (Square Meter ) 0.3177
137 135 Government ??r?li?lrr_u Road 3747 (Square Meter ) 0.3747

138 153 ||Private ||Dry || 1536 (Square Meter )|| 0.1536|

|139 ||154 ||Government ||Donka || 72 (Square Meter )|| 0.0072|

|140 ||156 ||Government ||Dry || 130 (Square Meter )|| 0.013|

[141 l|166 ||Private |[Dry || 1903 (Square Meter )|| 0.1903]

|142 ||25 ||Government ||Puntha || 485 (Square Meter )|| 0.0485|

[143 27 ||Private ||IDry || 3529 (Square Meter )| 0.3529)

[144 |28 ||Private |[Dry || 3524 (Square Meter )|| 0.3524

[145 29 ||Private ||IDry || 2294 (Square Meter )| 0.2294]

|146 ||30 ||Government ||Road || 1492 (Square Meter )|| 0. 1492|

|147 ||31 ||Government ||Road || 472 (Square Meter )|| 0.0472|
|148 ||38 ||Private ||Dry || 546 (Square Meter )|| 0.0546|

149 39 ||Private ||IDry | 227 (Square Meter )| 0.0227]

|150 ||41 ||Government ||Road || 3689 (Square Meter )|| 0.3689|

151 |42 ||Private ||Dry || 2746 (Square Meter )| 0.2746|

|152 ||44 ||Government ||D0nka || 380 (Square Meter )|| 0.038|

|153 ||46 ||Government ||Road || 648 (Square Meter )|| 0.0648|
|154 ||47 ||Government ||R0ad || 6155 (Square Meter )|| 0.6155|

155 |l48 ||Private |IDry || 1569 (Square Meter )| 0.1569)

156 |l49 ||Private |[Dry || 816 (Square Meter )|| 0.0816]

|157 ||52 ||Government ||Donka || 190 (Square Meter )|| 0.019|
158 61 Government ?f‘r‘l‘l‘ifm Road || 1803 (Square Meter ) 0.1803

159 ll62 ||Private |[Dry || 2889 (Square Meter )|| 0.2889)

|160 ||63 ||Governmer1t ||Road || 3677 (Square Meter )|| 0.3677|
161 64 Government ?larrlll(\i/?;'u Road || 6048 (Square Meter ) 0.6048

|162 ||65 ||Private ||Dry || 457 (Square Meter )|| 0.0457|

[163 ll67 ||Private ||IDry |[ 596 (Square Meter )|| 0.0596|

|164 ||68 ||Government ||Vagu || 58 (Square Meter )|| 0.0058|

| Total| 44.1609|

[F. No. MORTH/PIU/MTM/NH-216H/PMC/3A]
SHAIKH AMINKHAN, Director
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